Q.No0.123

Question was cancelled.

GOVERNMENT OF INDIA
MINISTRY OF NEW AND RENEWABLE ENERGY
RAJYA SABHA
STARRED QUESTION NO. 124
ANSWERED ON 11/03/2025

SOLAR POWER PROJECTS IN THE COUNTRY

*124.SHRI BIRENDRA PRASAD BAISHYA
Will the Minister of NEW AND RENEWABLE ENERGY be pleased to state:

(a) the number of Solar Power Projects running across the country;

(b) the road map to implement the Solar Power Projects in the northeastern region and whether
any specific places have been selected to get the projects started; and

(c) the detail thereof, including budget allocation for these projects, State-wise?

ANSWER

THE MINISTER OF NEW & RENEWABLE ENERGY AND CONSUMER AFFAIRS, &
FOOD AND PUBLIC DISTRIBUTION

(SHRI PRALHAD JOSHI)

(a) to (c) A Statement is laid on the Table of the House.
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STATEMENT

STATEMENT REFERRED TO IN REPLY TO RAJYA SABHA STARRED QUESTION
No.124 for ANSWER ON 11.03.2025

(a) As on 31.01.2025, solar power projects of aggregate capacity 100.33 GW have been
commissioned in the country.

(b) In order to promote development of solar energy in the country including northeastern region,
Government has introduced various schemes from time to time. The list of operational
schemes in northeastern region are given at Annexure.

(c) State-wise budget is not allocated for these schemes. However, the budget allotted under the
solar head for the F.Y. 2024-25 is Rs. 13115.43 Crore, out of which Rs. 442.02 Crore is
allocated for northeastern region.
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ANNEXURE REFFERED IN REPLY TO PART (b) OF RAJYA SABHA STARRED
QUESTION NO.124 FOR 11.03.2025

LIST OF VARIOUS SCHEMES FOR PROMOTION OF SOLAR ENERGY IN THE
NORTH-EASTERN REGION

i.  PM-KUSUM Scheme:

Pradhan Mantri Kisan Urja Suraksha Evam Utthaan Mahabhiyan (PM-KUSUM) scheme is a
flagship program to promote small Grid-Connected Solar Power Plants (Component A),
installation of stand-alone solar-powered agricultural pumps (Component B) and solarisation of
existing grid-connected agricultural pumps including feeder-level solarisation (Component C).

For the North Eastern Region (NER), the central finance assistance (CFA) /incentives are as
follows: -

a. Under Component A: Procurement Based Incentives (PBI) @ Rs. 0.40 per unit for five years
will be provided to DISCOMSs for setting up of Decentralized Ground/Stilt Mounted Solar
Power Plants on barren/fallow/pasture/marshy land of farmers. Such plants can be installed by
individual farmer, Solar Power Developer, Cooperatives, Panchayats and Farmers Producer
Organisations. The PBI is given to the DISCOMs for a period of five years from the
Commercial Operation Date of the plant. Therefore, the total PBI that payable to DISCOMs is
upto Rs. 33 Lakh per MW.

b. CFA of 50% of the benchmark cost or the tender cost, whichever is lower, is provided for all
the individual farmers installing/solarising the agriculture pumps in NER/Hilly/Islands up to
7.5 HP capacity under both the Component-B and Component-C. Further, the CFA will be
available for pump capacity up to 15 HP, however, it will be restricted to 10% of total
installations in the state.

c. For Feeder Level Solarisation under component C, CFA is calculated considering the cost of
the solar power plant as Rs. 3.5 Crore/ MW. Therefore, the CFA of Rs.1.75 Crore/MW can be
provided to NER.

1i. PM Surya Ghar: Muft Bijli Yojana:

The Scheme provides for central financial assistance (CFA) for installation of rooftop solar system
(RTS). The CFA is capped at 3 kW and details are given below:-

Sr. ] ] CFA (Special
T f R tial t FA
No. ype of Residential Segmen C Category States)

1. Residential Sector (first 2 kWp) Rs. 30,000/kWp| Rs. 33,000/kWp
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2. Residential Sector (additional 1 kWp) Rs. 18,000/kWp| Rs. 19,800/kWp

itional
3. Residential Sector (above 3 kWp) No agclixona No additional CFA|

Group Housing Society/ Resident Welfare
4. Association (GHS/RWA) etc., for common  [Rs. 18,000/kWp| Rs. 19,800/kWp
facilities up to 500 kWp (@3 kWp per house)

*The benchmark cost is 10% higher for Special category States/UTs (Uttarakhand, Himachal
Pradesh, J&K, Ladakh, States in the North East including Sikkim, UTs of A&N and Lakshadweep).

1ii. Solar Park Scheme:

Under the Solar Park Scheme, support is provided for preparation of detailed project report (DPR)
(upto Rs. 25 lakh per Solar Park) and development of infrastructure (up to Rs. 20 Lakh per MW
or 30% of the project cost, whichever is lower).

1iv. New Solar Power Scheme (for Tribal and PVTG Habitations/Villages) under Pradhan
Mantri Janjati Adivasi Nvava Maha Abhivan (PM JANMAN) and Dharti Aaba Janjativa
Gram Utkarsh Abhivan ( DA JGUA):

The Scheme will cover electrification of One Lakh un-electrified households (HHs) in Tribal and
PVTG areas identified by Ministry of Tribal Affairs (MoTA) by provision of off-grid solar systems.
The scheme also includes a provision for providing off-grid solar lighting in 1500 Multi-Purpose
Centres (MPCs) in PVTG areas as approved under PM JANMAN. Similarly, the scheme also
includes provision for solarisation of 2000 public institutions through off-grid solar systems as
approved under DA JGUA. The off-grid solar systems shall be provided only where electricity
supply through grid is not techno-economically feasible.
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MR. DEPUTY CHAIRMAN: Hon. Member, please be brief while putting your question.
SHRI BIRENDRA PRASAD BAISHYA: Sir, | am coming to the question.
MR. DEPUTY CHAIRMAN: Please come.

SHRI BIRENDRA PRASAD BAISHYA: Sir, it is related to the question.

2N SURHTITA : AT T, 399 IIRT Bl At AT e, Fva= § 3 91 I8 #:T
3T AT SR1Y 2 IR AR #3131 o R1Y 2 o Fawe e 81 aiiR a9 /Y
Jfere 81, witell

SHRI BIRENDRA PRASAD BAISHYA: Sir, out of 365 days, Ladakh gets 350 sunny
days. And Arunachal Pradesh is known as the Land of the Rising Sun. | want to know
from the hon. Minister as to what the total budgetary allocation for new and
renewable energy in our country is, and what percentage of money has been
allocated for the North-Eastern Region, including Assam, for new and renewable
energy.

SHRI PRALHAD JOSHI: Sir, | am thankful to the hon. Member for this question.
North-Eastern States are the priority of this Modi-led Government. Bl s?Tq T
TEY9 BId1 & fob A Ae Sft & vere w9 99 & 919 &) H#S A B | A 3
HEH H U IR A1 -3%e [ARTe A1 81 Il ©, so that FH IR U -39 fIHITT
BT review W B 81 Seven hundred times, almost all the Ministers in the last ten and
a half years have visited it. ?RT@ Ul I8 HYT Wt T8 B3I ATl For us, the North-East
is the Ashtalakshmi of Bharat as these eight States embody the essence of prosperity

and growth. He asked about renewable energy. He has asked about larger hydro
electric projects. Those projects are looked after by the Power Ministry. But as far as
solar energy and renewable energy is concerned, the first time budget allocation is
more than Rs.13,115.43 crore. Out of that, Rs.442.02 crore has been allocated to the
North-East alone. Apart from that, either in the PM Surya Ghar- Muft Bijli Yojana or in
PM-KUSUM whatever subsidy or support we are giving for rooftop solar unit
installation, sﬂ'ﬁ 01 89 :I'Tgf-é?%’ 710 per cent additional subsidy T T Bl Installation
and implementation is going on. Taking this opportunity, | would like to inform the
House that in 2014, solar generation was just 2 GW and today | am very happy to
announce that just three-four days back, we have crossed 100 GW of solar installed
capacity. As far as PM Surya Ghar installation is concerned, that was announced by
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the hon. Prime Minister in January 2023 but subsequently for issuing guidelines or
formation of guidelines, it took one and a half months and, after that, there was Code
of Conduct. Practically, we started implementing it in June and within six-seven
months, we have crossed 10 lakh installations. That is the achievement under Prime
Minister Modi ji . As far as these two projects are concerned, we are providing more
subsidy to the North-Eastern States.

SHRI BIRENDRA PRASAD BAISHYA: | am thankful to the hon. Prime Minister for
giving priority to the North-Eastern Region. | am also thankful to the hon. Minister for
giving an elaborate answer. Sir, we are very much concerned about the cost of
production per unit of power generation from solar and renewable energy. We can
compare it with a developed country like Germany. Our cost of production is very
high. So, it is very difficult to compete in the present structure. | want to know: What
is the present position in respect of cost of production per unit of power generation
from new and renewable energy? What is the cost of production in Germany? And
what measures is the Government going to take to cut cost of production to
encourage people in this line?

SHRI PRALHAD JOSHI: Sir, as far as renewable energy, that is, energy by non-fossil
fuel, is concerned, | am very happy to announce one more thing. Under the
leadership of Prime Minister, Shri Modi, in the last ten years, we have become the
third largest producer of renewable energy from non-fossil fuel in the entire world.
Also, for manufacturing of modules, manufacturing of cells, manufacturing of
vapours, etc., the hon. Prime Minister has provided PLI scheme. Then comes
production. There was absolutely no production as far as solar modules are
concerned; it was just two gigawatt. Today, we have crossed 70 gigawatt; very
shortly, we are going to achieve 100 gigawatt. In 2010-11, it was Rs.18; in 2011, it was
Rs.11 per unit. Recently, Madhya Pradesh has floated and finalized a bid. It is Rs.
2.18 per unit as far as solar is concerned. With battery storage, it may increase a little.
But, with utmost confidence at my command, | would like to inform you that average
cost in India will not cross more than Rs. 4 per unit, including battery storage
capacity. So, we are doing very well as far as renewable energy is concerned. Hon.
Prime Minister announced at COP26 our commitment for 50 per cent of non-fossil fuel
energy by 2030, 500 gigawatt generation by 2030 and Net Zero by 2070. Whatever
hon. Prime Minister announced recently at COP26 has been strictly followed.
Recently, a team of the European Union had come. | made a presentation of what has
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been achieved in the last ten years and they were just perplexed with the achievement
of this Government led by hon. Prime Minister.

MS. SUSHMITA DEV: Sir, solar energy is extremely important for the North-Eastern
States owing to our fragile ecology. | would like to reiterate what Mr. Baishya said.
The challenges we face in the North-Eastern States are that it is a land-intensive
sector. There are so many Sixth Schedule Areas in the North-East. So, land becomes
a problem. | am sure hon. Minister is aware of it. The second thing is this. It is so
remote that cost becomes much higher; add to that the problem of low solar
insulation. So, all these put together makes it unviable for DISCOMS to actually buy
power from North-Eastern States. So, | would like to ask the hon. Minister: |s there
any way that you can encourage the DISCOMS to buy more power from the solar
projects in the North-Eastern States?

SHRI PRALHAD JOSHI: Sir, not only in the North-Eastern States, but for the entire
country, RPO, that is, Renewable Purchase Obligation, is mandatory. From 2026,
there is going to be penalty if they do not purchase energy from non-fossil fuel, that
is, renewable energy. That is always there. It is not only for the North East, it is there
for the entire country. But as far as the cost is concerned, the generation cost is,
which | said, Rs.2.18 -- | would like to correct that -- in Madhya Pradesh recently, it
is Rs.2.15 per unit. That is the cost. All such things are applicable to the fossil fuel
also. That is why, from 75 Gigawatt in non-fossil fuel in 2014, today, we have
achieved 222 Gigawatt. Totally, it was 250 gigawatt; the total installation capacity
including fossil and non-fossil. Today, we have achieved 469 Gigawatt in the entire
country. Out of that, 222 Gigawatt is the renewable energy. It is going on well and it is
a dynamic situation. Technology is changing and we are doing all that is required.
Land is an issue. It is there not only in the North East but in the entire country. For
that, many such measures have been taken. Take, for example, where land is not
available, the elevated solar is being planned for that. Floating solar is being planned.
After China, we are the only country which has introduced the floating solar. It has
been successful in Madhya Pradesh. That is also Rs.3.10 or Rs.3.15 per unit. We are
exploring small hydro and biomass-based cogeneration in the North East region. As
far as RPO obligation is concerned, nearly about 29 per cent should be achieved
overall in the country and it has also been achieved in the North Eastern States.
There are many such things like floating solar, elevated solar and wind. All such things
are being considered in the North East. We are giving extra money for the solar park
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in the North East also. That is why things are moving and we are doing well. We are
going to achieve 500 Gigawatt of the renewable energy from non-fossil fuel by 2030.

DR. V. SIVADASAN: Sir, the solar power is very important for the development of the
nation. But the common people are not getting proper assistance from the Union
Government. So my question is this. Earlier, the Government of India, the State
Governments gave big publicity for rooftop solar projects. That is for households. So,
has the Government any proper plan for increasing the subsidies for the rooftop solar
project for households ?

SHRI PRALHAD JOSHI: Sir, as far as subsidy is concerned, he has specifically asked
for rooftop. | would like to tell the hon. Member, through you, that we are providing
Rs.30,000 per Kilowatt and up to a maximum of Rs.78,000 for 3 Kilowatt. It generates
about 300 to 360 units, pan India, if you take the average. Apart from the Rs.78,000
subsidy that we are providing, they may have to pay around Rs.80,000 to Rs.85,000.
They will have to borrow from the bank. If they borrow it entirely from the bank, their
EMI burden will be Rs.610. We have assessed, pan India, the electricity bill, which
they used to get regularly. We have assessed, calculated and surveyed it. On that
basis, the electricity Bill is Rs.1,875, what he gets otherwise, and this Rs.1,875
electricity bill will become zero. Fifty percent of the installations have already become
zero, out of 10 lakhs, and minus 610 is the EMI burden. It means net monthly benefit
of Rs.1,265, net monthly income. The net yearly income will be Rs. 15,185. | am
talking not of zero bill, but | am talking of the income through rooftop solar, YT AT

ST S ST announce T, fﬁ'@?ﬁﬂ?ﬁcﬁ fasTolt AT & dgd SR faer smeem

and we are guaranteeing it. | am also thankful to the hon. Finance Minister for the

highest Budget that has been provided in this Budget. ..(Interruptions).. Let me
complete. So, what | would like to tell is that we are offering free electricity for 25
years not like other Governments, like in Karnataka where they announced 200 units
and not even providing 40-50 units. That is the situation in Karnataka today. They are
not able to provide. But, we are providing 300 units for 25 years. And, after 25 years,
the person who has family and households installed 3 kw under the Pradhan Mantri
Surya Ghar Muft Bijli Yojana is going to earn. He will earn a fixed deposit of Rs. 15
lakhs if every month he deposits Rs. 1,265 in the bank. He will earn Rs. 15 lakhs at the
end of the 25 years with free electricity. This is what the sustainable model which the
hon. Prime Minister, Modiji, has exhibited not only to our country but also to the entire
world. Even people from outside are coming here and studying Pradhan Mantri Surya

43



Ghar Muft Bijli Yojana, because it is the most successful and sustainable model not
only in the country but also in the entire world.

MR. DEPUTY CHAIRMAN: Mananiya Shri Amar Pal Maurya; last supplementary.

# 3R UTel Hid: AT SUGHIINT A&, A GHEAT ST 7 gahi-hisd
T T TR ¥ YR [BAMI 3R 7Ia & IR} Bl Sirs Bl Sil Hbed o T,
IS oI H AR JerHal S &R A= /301 St &1 g=gaTs o1 argar gl #4:1
AR F2T S 9 I8 U3 2 {6 e ool & & § fUsdl g9 § WRGR & &1
SYATEAT Y& © 3R < H SHelg Aok P g1dT & & foIT TRBR 7 -1 SUN fhy
g7

SHRI PRALHAD JOSHI: Sir, | have already explained as to what we are providing
under PM-KUSUM for farmers and households under PM Surya Ghar Muft Bijli
Yojana. There are three components in PM-KUSUM and PM Surya Ghar Muft Bijli
Yojana. It is demand-driven. Some of the States are doing well. The people are
getting benefit there. Many States are not performing. If | can quote the example of
West Bengal, 25,000 people in West Bengal have applied for the rooftop solar under
the PM Surya Ghar Muft Bijli Yojana. But, sadly, none of them have been connected.
It is because ultimately the State Government has to provide the net-metering. They
have to allow the connection through their respective DISCOMS. If they do it,
immediately within 15 days, in the beneficiary account, we will credit the subsidiary
amount.
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